Papers Laid on the Table of the house by Ministers/Members

THE MINISTER OF STATE OF THE MINISTRY OF LAW AND JUSTICE; AND MINISTER OF
STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI ARJUN RAM MEGHWAL):

Sir, | beg to lay on the Table:-

(1)

(2)

AT AT & JIST HAY; TIT TR 3R GRAR PHearor Fery & 63 F4t (3f HToRTe TorgeRTa sirera)

A copy of the Annual Report (Hindi and English versions) of the

Indian Law Institute, New Delhi, for the year 2024-2025, along with

Audited Accounts.

A copy of the Review (Hindi and English versions) by the

Government of the working of the Indian Law Institute, New Delhi,

for the year 2024-2025.

[Placed in Library, See No. LT5496/18/25]

: QU Heled, H fFR=1foTRa Ul T deel UR R § -

(1)

e 3R GRAR 0T FHTR H IS Ha; TUT AR SR IR FAerT & 167 73t (st srgfivar

(TP)

TR ferfdeear ugfar IsERT SmarT, 78 fioett & ayf 2024-
2025 & 1P UfcraeT &t Uap Ui (fear aT 3RSl TR
AT SRATIRIEIT oy |

TR FIfhedr gl IS RN, 78 fioel & a¥ 2024-
2025 % PRIGRUT P IRDR FRT AHIET DT U UfeT (Bt q=Ir
IS TR |

[Placed in Library, See No. LT5497/18/25]
IS gl o, AE fawelt & ¥ 2024-2025 & aif¥d
gfiree of U UfT (faval aT SRISIT TADhRuT) AT eRgTusIard
o |
ST Breteft rRiNT, A8 et & af 2024-2025 & HRIGROT
DI IROR GRT THIET DT U UfT (BT ToIT TSI TR |

[Placed in Library, See No. LT5498/18/25]

qed) : FHIT Heied, H FfTRad Uy IT Uee R G § -



(1)

(%)

)

(M

(2)

3)

HUHT ST, 2013 DI IRT 394 DI ITERT 1(F) P I FTeIRId
T} BT Teh-Ueh Ufer (fawa e RIST Tapsun):-

(Tp)

)

(Tp)

(Tp)

(Tp)

)

(Tp)

UNiged US STTHe 3T ftfics, AITST & 9y 2024-2025 &
BRIPRUT T FARBR GRT FHIET b IR H fIaRuT |

Uoiaed U8 Saadne iear faiffics, AIgsT &1 a¥ 2024-2025
o e TRaed, JERIfEd oRg iR 99 W =d-
TGI8 <hl feTaforT |

[Placed in Library, See No. LT5499/18/25]
TAREUA (3fan) fofics, A5 foeft & a¥ 2024-2025 &
BRIBRUT bl TRDBIR FIRT FHIET &b g H fgwoT |
TaRIEUA (S forfics, 5 ot @1 a¥ 2024-2025 @1
s ufided, oI o iR I W REe-
TETCRATIRIED i feafOrT |

[Placed in Library, See No. LT5500/18/25]

fegReet 3Tfff+eh pfiiepey fetfies, Tiper & af 2024-2025
b HTRIHRUT T ARDR GIRT FHIET b g H e |

fEgea i Bfieq forfiics, THigerd 1 a¥ 2024-2025
Bl A T, EIfEd oy 3R IT W FiEED-
HETIGTINIEND i feeaforT |

[Placed in Library, See No. LT5501/18/25]
IS Vel e Ud SEYE WY, IEHeNE $ Ay
2024-2025 & a¥e Hiaded & T ufar (Bt qr Iusi
HEERUT) TAT RGO G |
IS vl frem vd SEYE AR, EHeEE P ay
2024-2025 & BRIBRUT Dl ADR GRT FHIET &b R 5 fda=or
(Rt oI TSI TR |

[Placed in Library, See No. LT5502/18/25]
RIS STy f7e Ud SIRie |Rer, BRI & ay 2024-
2025 & a1fiep ufdded &6 te Ufe (el qour RS Gveahvun)



AT SATIRIEIT ok |

@ RIS SAtelly 2T Ud e G, 8REE & gy 2024-
2025 & HRIGROT DI IRBR GRT THIET & IR 7 foaror (et
AT ST FEHR) |

[Placed in Library, See No. LT5503/18/25]
(4) (Th) s ol & T Frg, % it & I 2024-2025 & a1
gfcrded $ Ua ufer (et T STIST HEaRun) qT oRgusifard
G |
@ TS foeft &y T g, 7S fReait & Ty 2024-2025 F HRIBRUT
T ARPR GRT AHIET P IR H {eRor (Bt ToIT 3SiT FEhRUT) |

[Placed in Library, See No. LT5504/18/25]
(5) (UP) ISR YT eI (HR), 78 faedt &b ayf 2024-2025 &
qii¥ep ufcde & U Uil (Bt Tor 3iUisl Gwevur) qern
RITORIfErT oy |
@ RISERT YT fepIeHT (HIRT), 8 faeett & af 2024-2025 &
HRIGROT DI IRGR GRT & hHr v ey (fewar aqem il

HEHRT) |

[Placed in Library, See No. LT5505/18/25]
(6) (Th) TSN & UF &9 T WM, 73 feell & a¥ 2024-2025 &
qiffes gfcrdaT & W ufer (=t qor Sl deepvur) ot
AR oRd |
@ SR &7 3R 4_AT T T, 15 et & ay 2024-2025 &
PRIGRUT DT IRBR FRT THIET & IR H foeror (fawar q=r st
GEDHUT) |

[Placed in Library, See No. LT5506/18/25]

THE MINISTER OF STATE OF THE MINISTRY OF LAW AND JUSTICE; AND MINISTER OF STATE
IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI ARJUN RAM MEGHWAL): Sir, on behalf

of Shri Kirti Vardhan Singh, | beg to lay on the Table:-



(1) A copy of the Passports (Amendment) Rules, 2025 (Hindi and
English versions) published in Notification No. G.S.R. 156(E) in

Gazette of India dated 28" February, 2025 under sub-section (3) of
Section 24 of the Passports Act, 1967.
(2) Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (1) above.

[Placed in Library, See No. LT5507/18/25]

THE MINISTER OF STATE IN THE MINISTRY OF PORTS, SHIPPING AND WATERWAYS (SHRI
SHANTANU THAKUR): Sir, | beg to lay on the table:-

(1) (i) A copy of the Annual Administration Report (Hindi and
English versions) of the V.O. Chidambaranar Port Trust,
Tuticorin, for the year 2024-2025, along with Audited

Accounts.
(ii) A copy of the Review (Hindi and English versions) by the
Government of the working of the V.O. Chidambaranar

Port Trust, Tuticorin, for the year 2024-2025.

[Placed in Library, See No. LT5508/18/25]
(2) (i) A copy of the Annual Administration Report (Hindi and
English versions) of the Mumbai Port Authority Pension
Fund Trust, Mumbai, for the year 2024-2025, along with

Audited Accounts.
(ii) A copy of the Review (Hindi and English versions) by the
Government of the working of the Mumbai Port Authority

Pension Fund Trust, Mumbai, for the year 2024-2025.

[Placed in Library, See No. LT5509/18/25]
(3) (1) A copy of the Annual Administration Report (Hindi and
English versions) of the Cochin Port Authority, Cochin, for

the year 2024-2025.



(4)

()

(ii)

(iif)

(iv)

(i)

(ii)

(i)

(ii)

(iii)

(iv)

A copy of the Annual Accounts (Hindi and English
versions) of the Cochin Port Authority, Cochin, for the year
2024-2025, together with Audit Report thereon.

A copy of the Review (Hindi and English versions) by the
Government on the Audited Accounts of the Cochin Port
Authority, Cochin, for the year 2024-2025.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Cochin Port Authority,

Cochin, for the year 2024-2025.

[Placed in Library, See No. LT5510/18/25]
A copy of the Annual Administration Report (Hindi and
English versions) of the Jawaharlal Nehru Port Authority,
Mumbai, for the year 2024-2025, along with Audited
Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Jawaharlal Nehru Port

Authority, Mumbai, for the year 2024-2025.

[Placed in Library, See No. LT5511/18/25]
A copy of the Annual Administration Report (Hindi and
English versions) of the Paradip Port Authority, Paradip, for
the year 2024-2025.
A copy of the Annual Accounts (Hindi and English
versions) of the Paradip Port Authority, Paradip, for the
year 2024-2025, together with Audit Report thereon.
A copy of the Review (Hindi and English versions) by the
Government on the Audited Accounts of the Paradip Port
Authority, Paradip, for the year 2024-2025.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Paradip Port Authority,
Paradip, for the year 2024-2025.



(6)

(7)

(8)

(ii)

(i)

(ii)

(iii)

(iv)

(ii)

[Placed in Library, See No. LT5512/18/25]

A copy of the Annual Administration Report (Hindi and
English versions) of the New Mangalore Port Authority,
New Mangalore, for the year 2024-2025, along with
Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the New Mangalore Port

Authority, New Mangalore, for the year 2024-2025.

[Placed in Library, See No. LT5513/18/25]
A copy of the Annual Administration Report (Hindi and
English versions) of the Deendayal Port Authority, Kandla,
for the year 2024-2025.
A copy of the Annual Accounts (Hindi and English
versions) of the Deendayal Port Authority, Kandla, for the
year 2024-2025, together with Audit Report thereon.
A copy of the Review (Hindi and English versions) by the
Government on the Audited Accounts of the Deendayal
Port Authority, Kandla, for the year 2024-2025.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Deendayal Port

Authority, Kandla, for the year 2024-2025.

[Placed in Library, See No. LT5514/18/25]
A copy of the Annual Report (Hindi and English versions)
of the Indian Maritime University, Chennai, for the year
2024-2025.
A copy of the Annual Accounts (Hindi and English
versions) of the Indian Maritime University, Chennai, for

the year 2024-2025, together with Audit Report thereon.



(9)

(@)

(b)

(c)

(iii)

A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Maritime

University, Chennai, for the year 2024-2025.

[Placed in Library, See No. LT5515/18/25]

A copy each of the following papers (Hindi and English versions)

under sub-section 1(b) of Section 394 of the Companies Act, 2013: -

(i)

(ii)

(ii)

(i)

(ii)

Statement regarding Review by the Government of the
working of the Kamarajar Port Limited, Chennai, for the
year 2024-2025.

Annual Report of the Kamarajar Port Limited, Chennai, for
the year 2024-2025, along with Audited Accounts and

comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT5516/18/25]
Statement regarding Review by the Government of the
working of the Sagarmala Finance Corporation Limited,
New Delhi, for the year 2024-2025.
Annual Report of the Sagarmala Finance Corporation
Limited, New Delhi, for the year 2024-2025, along with
Audited Accounts and comments of the Comptroller and

Auditor General thereon.

[Placed in Library, See No. LT5517/18/25]
Review by the Government of the working of the Shipping
Corporation of India Limited, Mumbai, for the year 2024-
2025.
Annual Report of the Shipping Corporation of India Limited,
Mumbai, for the year 2024-2025, along with Audited
Accounts and comments of the Comptroller and Auditor

General thereon.

[Placed in Library, See No. LT5518/18/25]



(d) (i) Review by the Government of the working of the Shipping
Corporation of India Land and Assets Limited, Mumbai, for
the year 2024-2025.
(i) Annual Report of the Shipping Corporation of India Land
and Assets Limited, Mumbai, for the year 2024-2025, along
with Audited Accounts and comments of the Comptroller

and Auditor General thereon.

[Placed in Library, See No. LT5519/18/25]

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (SHRI SANJAY SETH): Sir, | beg to lay
on the Table:-
(1) (i) A copy of the Annual Report (Hindi and English versions) of

the Manohar Parrikar Institute for Defence Studies and

Analysis, New Delhi, for the year 2024-2025, along with

Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions)
by the Government of the working of the Manohar Parrikar
Institute for Defence Studies and Analysis, New Delhi, for

the year 2024-2025.

[Placed in Library, See No. LT5520/18/25]

(2) A copy each of the following papers (Hindi and English versions)
under sub-section 1(b) of Section 394 of the Companies Act, 2013: -

(a) (i) Review by the Government of the working of the Mishra
Dhatu Nigam Limited, Hyderabad, for the year 2024-2025.

(i) Annual Report of the Mishra Dhatu Nigam Limited,

Hyderabad, for the year 2024-2025, along with Audited

Accounts and comments of the Comptroller and Auditor

General thereon.

[Placed in Library, See No. LT5521/18/25]



(b)

(c)

(d)

(e)

3)

(i)

(ii)

(ii)

(ii)

(i)

(ii)

Statement regarding Review by the Government of the
working of the BEML Land Assets Limited, Bengaluru, for
the year 2024-2025.

Annual Report of the BEML Land Assets Limited,
Bengaluru, for the year 2024-2025, along with Audited
Accounts and comments of the Comptroller and Auditor

General thereon.

[Placed in Library, See No. LT5522/18/25]
Review by the Government of the working of the BEML
Limited, Bangalore, for the year 2024-2025.
Annual Report of the BEML Limited, Bangalore, for the year
2024-2025, along with Audited Accounts and comments of

the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT5523/18/25]
Review by the Government of the working of the Hindustan
Aeronautics Limited, Bengaluru, for the year 2024-2025.
Annual Report of the Hindustan Aeronautics Limited,
Bengaluru, for the year 2024-2025, along with Audited
Accounts and comments of the Comptroller and Auditor

General thereon.

[Placed in Library, See No. LT5524/18/25]
Review by the Government of the working of the India
Optel Limited, Dehradun, for the year 2024-2025.
Annual Report of the India Optel Limited, Dehradun, for the
year 2024-2025, along with Audited Accounts and

comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT5525/18/25]

A copy of the Memorandum of Understanding (Hindi and English

versions) between the Hindustan Aeronautics Limited and the



Department of Defence Production, Ministry of Defence, for the year

2025-2026.

[Placed in Library, See No. LT5526/18/25]

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; AND MINISTER OF STATE
IN THE MINISTRY OF STEEL (SHRI BHUPATHI RAJU SRINIVASA VARMA): Sir, | beg to lay on the

Table a copy each of the following papers (Hindi and English versions):-

(1) Memorandum of Understanding between the MSTC Limited and the
Ministry of Steel for the year 2025-2026.

(2) Memorandum of Understanding between the MECON Limited and
the Ministry of Steel for the year 2025-2026.

(3) Memorandum of Understanding between the MOIL Limited and the
Ministry of Steel for the year 2025-2026.

(4) Memorandum of Understanding between the Steel Authority of India
Limited and Ministry of Steel for the year 2025-2026.

(5) Memorandum of Understanding between the NMDC Limited and the

Ministry of Steel for the year 2025-2026.

[Placed in Library, See No. LT5527/18/25]

(6) A copy each of the following papers (Hindi and English versions)

under sub-section 1(b) of Section 394 of the Companies Act, 2013: -

(a) (i) Review by the Government of the working of the KIOCL
Limited, Bengaluru, for the year 2024-2025.

(i) Annual Report of the KIOCL Limited, Bengaluru, for the

year 2024-2025, along with Audited Accounts and

comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT5528/18/25]
(b) (i) Statement regarding Review by the Government of the
working of the MOIL Limited, Nagpur, for the year 2024-

2025.



(d)

(e)

(f)

(i)

(i)

Annual Report of the MOIL Limited, Nagpur, for the year
2024-2025, along with Audited Accounts and comments of

the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT5529/18/25]
Review by the Government of the working of the MSTC
Limited, Kolkata, for the year 2024-2025.
Annual Report of the MSTC Limited, Kolkata, for the year
2024-2025, along with Audited Accounts and comments of

the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT5530/18/25]
Review by the Government of the working of the MECON
Limited, Ranchi, for the year 2024-2025.
Annual Report of the MECON Limited, Ranchi, for the year
2024-2025, along with Audited Accounts and comments of

the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT5531/18/25]
Review by the Government of the working of the NMDC
Steel Limited, Bastar, for the year 2024-2025.
Annual Report of the NMDC Steel Limited, Bastar, for the
year 2024-2025, along with Audited Accounts and

comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT5532/18/25]
Review by the Government of the working of the NMDC
Limited, Hyderabad, for the year 2024-2025.
Annual Report of the NMDC Limited, Hyderabad, for the
year 2024-2025, along with Audited Accounts and

comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT5533/18/25]



(9) (i) Review by the Government of the working of the Bisra
Stone Lime Company Limited, Bhubaneswar, for the year

2024-2025.
(i) Annual Report of the Bisra Stone Lime Company Limited,
Bhubaneswar, for the year 2024-2025, along with Audited
Accounts and comments of the Comptroller and Auditor

General thereon.

[Placed in Library, See No. LT5534/18/25]

(h) (i) Review by the Government of the working of the Eastern
Investment Limited, Bhubaneswar, for the year 2024-2025.

(i) Annual Report of the Eastern Investment Limited,
Bhubaneswar, for the year 2024-2025, along with Audited

Accounts and comments of the Comptroller and Auditor

General thereon.

[Placed in Library, See No. LT5535/18/25]
(i) (i) Review by the Government of the working of the Steel
Authority of India Limited, New Delhi, for the year 2024-
2025.
(i) Annual Report of the Steel Authority of India Limited, New
Delhi, for the year 2024-2025, along with Audited Accounts
and comments of the Comptroller and Auditor General

thereon.

[Placed in Library, See No. LT5536/18/25]

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; AND MINISTER OF STATE
IN THE MINISTRY OF TEXTILES (SHRI PABITRA MARGHERITA): Sir, | beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions)
of the Indian Council for Cultural Relations, New Delhi, for

the year 2024-2025.



(i) A copy of the Annual Accounts (Hindi and English
versions) of the Indian Council for Cultural Relations, New
Delhi, for the year 2024-2025, together with Audit Report
thereon.

(iif) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Council for

Cultural Relations, New Delhi, for the year 2024-2025.

[Placed in Library, See No. LT5537/18/25]
(2) (i) A copy of the Annual Accounts (Hindi and English

versions) of the South Asian University, New Delhi, for the

year ended 315t December, 2024, together with Audit
Report thereon.
(i) A copy of the Review (Hindi and English versions) by the

Government on the Audited Accounts of the South Asian

University, New Delhi, for the year ended 31St December,

2024.

[Placed in Library, See No. LT5538/18/25]

12.03 hrs



